Government of Jammu and Kashmi
r
Department of Law, Justice and Parliamentary Affairs
(Power Section) Civil Secretariat '
Srinagar/Jammu

e

Notification
Srinagar, the 6" September, 2018

SRO zﬂ—g ~ In exercise of powers conferred by sub section (1) of
spction 12 of the Code of Criminal Procedure, Samvat, 1989, the
Government hereby appoint the following officers to be the Executive
Magistrates of the first class who shall exercise all the powers of an

Executive Magistrate of the first class within their respective territorial
]urisdil:ﬁﬂn of MC Banihal/Ramban/Batote District, Ramban:-

['S.No. Name of the Officers With place of posting
Desigation
1. | Zuhab Choudhary DFO Ramban Divisional Forest Officer Ramban
2 | Wahid-ul-Rehman DSWO Ramban Distnct Social Officer Ramban
3. | Karnal Kishore gupta CAHO Ramban. | Chief Animal Husbandary Ramban
i
4 | Dr. Vikas Gupta DSHO Ramban District Sheep Husbandary Officer
Ramban
5. | Ram Paul AD Handloom. Assistant Director Handloom
Ramban
6. | Fiyaz Ahmed Fiyaz AD Fishries Assistant Director Fishries Ramban

7. | Sansar Singh AEE (PMGSY) Ramban | Assistant  Executive Engineer

PMGSY) Ramban

8 |Mano, Kumar AEE (PMGSY) | Assistant Executive  Engineer
Ramban PMGSY) Ramban

: 9. (M. L Chadgal AEE (PMGSY) | Assistant executive  Engineer
Banihal PMGSY) Banihal

10.| Vijay Kumar AE (PMGSY) Ramban | Assistant Engineer  (PMGSY)
/ Ramban




— 11| Dr. Khadim Hussain VAS Animal [ Veterinary Assistant Surgeon Animal

‘ Husbandry Office Ramban Husbandry Office Ramban

] fous
12 | Dr Sayeed Tanveer-ul-lslam VAS | Veterinary Assistant Surgeon Animal
Sheep0 Husbandry Banihal Husbandry Office Banihal

By order of the Government of Jammu and Kashmir.

Sdi-
(Achal Sethi)
Secretary to Government, (Incharge)
Departmentof L, J& P A.

NO: LD [;} 2007/Ramban Dated: - ﬁé -09 -2018
Copy to the:-
Ik op} Ccommissioner/Secretary to Government, Revenue Department.

§. Divisional Commissioner, Jammu.
: 4. Registrar General, J&K High Court, Srinagar.
3* . District Magistrate Ramban.This is with reference to his letter No.
& ENT/R/18/882-83 Dated -31-08-2018.

.G | Manager, Government Press, Srinagar for publication in an
axtra ordinary issue of the Government Gazette. 5
k

i

44, SRO Section, Department of L, J & PA (w.7.s.c).

(Khursheed Ahmag Bhat)
Deputy Legal Remembrancer,

DepirhvE;t/nfLJ&PA




